IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :24-02-2025
Date : 24.02.2025

Case No. |the . Applied Dealing | . ¢

. ion
Applicant ‘ For Sectio
ABLAPIL- COURT NO. |order Dtd. (Seat
1 |15513/2025|24.02.2025 [[07070 o |SP SAHOO c.o. e 202509290 Nom)
ABLAPL- COURT NO. |Order Dtd. (Seat
2 |15515/202524.02.2025 [/ o0 . |RK MALLICK [C.O. T 20950990 Nom)
ABLAPL- COURT NO. |Order Dtd. (Seat
3 |15516/2025(24.02.2025 (o070 o [RK MALLICK [C.O. T 209509290 Nom)
(Seat
ABLAPIL- COURT NO. Order Dtd.
4 |15517/2025|24.02.2025 |- o |SP SAHOO c.o. e 20950290 BAIL=2 TZ;
ABLAPIL- COURT NO. |Order Dtd (Seat
5 |15518/2025(24.02.2025 [o)C°°  [MN MOHANTY |C.O. e 209e 0290 BAIL=2 T8;
CRLMC- COURT NO. |order Dtd. |CRIMINAL |(Seat
6 |15519/202524.02.2025 ;02000 D K DALAI  [c.0. | SO0F 05a 0o o hense Nooe)
CRLMC- COURT NO. |Order Dtd. (Seat
7 [15520/202524.02.2025 [;200°0 |6 R PATRA [c.0. | SO0F oo 0oces Moo o)
ABLAPIL- SRINIBASH COURT NO. |order Dtd. B (Seat
8 |15521/2025124.02.2025 115000004 MOHANTY c.0. 2 OLD 2025-02-20 PATETL No-1)
ABLAPL- COURT NO. |Order Dtd (Seat
9 15522/2025|24.02.2025 10988/2024 P. K. DASH |[C.O. > OLD 5025-02-20 BAIL-2 Tg;
(Seat
CRLMC- COURT NO. Order Dtd.
10 [15523/2025|24.02.2025 |70 o, |D K DALAI [C.O. > onb 0940095 ?8;
ABLAPIL- JADUNATH COURT NO. |Order Dtd (Seat
11 15524/2025124.02.2025 [, 57955024 |prADHAN €9~ 12 op 2025-02-20 TS;
ABLAPIL- BINDU SAGAR COURT NO. Order Dtd (Seat
12 |15525/2025/24.02.2025 |y 5495 /2024 |SWAIN €0 |2 ow 2025-02-20 Tg;
(Seat
FAO- COURT NO. [Order Dtd.
13 115526/202524.02.2025 |0 54,, (A K NAYAK |C.O. 5 OLD 2025-02-19 TS;
(Seat
FAO- COURT NO. [Order Dtd.
14 |15528/2025|24.02.2025 478/2024 | K ROUT c.o. 5 OLD 2025-02-19 TS;
(Seat
FAO- COURT NO. Order Dtd.
15 |15529/202524.02.2025 |, ., |A K NAYAK [C.O. c 20950916 ?8;




FAO-

COURT

NO.

Order Dtd.

(Seat

16 |15530/2025|24.02.2025 441/2024 P K SINGH 6 2025-02-19 Tg;
(Seat
FAO- COURT NO. |Order Dtd.
17 15531/2025|24.02.2025 426/2024 P K SWAIN p 2025-02-19 1;18)—
(Seat
FAO- COURT NO. |Order Dtd.
18 |15532/2025|24.02.2025 591/2024 S SAHOO 6 2025-02-19 Tg;
(Seat
WP (C) - COURT NO. |Order Dtd. _
19 15533/2025|24.02.2025 3293/2025 (SN CGAYA p 2025-02-18 1118)
(Seat
FAO- COURT NO. |Order Dtd.
20 |15534/2025(24.02.2025 580/2024 S SAHOO 6 2025-02-19 Tg;
(Seat
FAO- COURT NO. |Order Dtd.
21 |15535/2025(24.02.2025 579/2024 S SAHOO 6 2025-02-19 Tg;
(Seat
FAO- COURT NO. |Order Dtd.
22 |15536/2025(24.02.2025 578/2024 S SAHOO 6 2025-02-19 Tg;
(Seat
FAO- COURT NO. |Order Dtd.
23 |15537/2025(24.02.2025 574/2024 S SAHOO 6 2025-02-19 Tg;
(Seat
FAO- COURT NO. |Order Dtd.
24 |15538/2025(24.02.2025 511/2024 S SAHOO 6 2025-02-19 Tg;
FAO- COURT NO. [Order Dtd MISC. (Seat
25 |15539/2025(24.02.2025 507/2024 S SAHOO 6 5025-02-19 gggEAL No-2)
FAO- COURT NO. |Order Dtd. (Seat
26 |15541/2025(24.02.2025 500/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
27 |15542/2025(24.02.2025 498/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. [Order Dtd. (Seat
28 |15544/2025(24.02.2025 495/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. [Order Dtd. (Seat
29 |15545/2025(24.02.2025 426/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
30 |15546/2025(24.02.2025 441/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
31 |15547/2025|24.02.2025 442/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
32 115548/202524.02.2025 475/2024 S SAHOO 6 2025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
33 |15549/202524.02.2025 477/2024 S SAHOO 6 5025-02-19 No-2)
FAO- COURT NO. |Order Dtd. (Seat
34 |15550/202524.02.2025 478/2024 S SAHOO 6 2025-02-19 No-2)
CRLA- COURT NO. |Order Dtd. |CRIMINAL (Seat
35 |15551/2025(24.02.2025 1330/2023 S MOHANTY 5 5025-03-11 APPEAL No-9)
CRLA- COURT NO. |Order Dtd. |CRIMINAL (Seat
36 |15552/202524.02.2025 997/2023 M R PADHI 5 2025-03-11 APPEAL No-9)




WP (C) -

COURT

NO.

Order Dtd.

WRIT

(Seat

37 |15555/2025(24.02.2025 |2 0° o [P K JENA e oon 04 o [N CH-4 §Z§
WP (C) - DR COURT NO. Order Dtd. [WRIT (Seat
38 |15556/2025124.02.2025 5395 5055 |p.cHULI (0P) 25 2025-04-28 |BRANCH-4 ZZ;
CONTC- COURT NO. |Order Dtd. (Seat
39 |15557/2025|24.02.2025 5609/2024 |5 SWAIN o5 2025-02-1g |CONTEMPT |02 0y
MACA- COURT NO. |Order Dtd MISC. (Seat
40 |15559/2025(24.02.2025 [%2°° . A K BARIK o5 09e 0290 ?ggEAL Nod)
MACA- COURT NO. [Order Dtd. (Seat
41 [15561/202524.02.2025 | o207 P K BARIK 3 oot 0acot Nood)
CONTC- COURT NO. |order Dtd. (Seat
42 [15562/202524.02.2025 |00 D BISWAL S oo oaos Noe)
CONTC- COURT NO. |order Dtd. (Seat
43 [15563/2025|24.02.2025 [ ;200" [P K MISHRA 3 2095-02-1¢ [CONTEMPT | 7C%
FAO- COURT NO. |order ptd. NSC: (Seat
44 [15565/2025|24.02.2025 |0 " ., |P K PARIDA 3 Y09t 0291 éggEAL Noco)
FAO- COURT NO. Order Dtd. [X5C- (Seat
45 |15566/202524.02.2025 |0 o |P K PARIDA 3 0950991 éggEAL Noco)
FAO- COURT NO. |Order Dtd MISC. (Seat
46 |15568/202524.02.2025 |- 0 o P K PARIDA 3 0250291 2E§EAL Noco)
ABLAPI- COURT NO. |order Dtd. (Seat
47 [15570/202524.02.2025 |15)07 0 o |T R DAS S oot oot Nooo)
(Seat
CMP- COURT NO. |Order Dtd. [WRIT
48 [15571/2025(24.02.2025 |ooc 0..  |S SAMAL ; oo 05 9: [naNcH-3 gg;
(Seat
CMP- COURT NO. Order Dtd. [WRIT
49 [15572/202524.02.2025 |Cyc n00s [P K PAL S e 09 o1 IBRANCH-3 22;
WP (C) - COURT NO. Order Dtd. [WRIT (Seat
50 [15575/202524.02.2025 |57 ) oo |P. K. BARIK ; o072 e [BraNCH-g 23;
(Seat
WP (C) - P. K. COURT NO. Order Dtd. ©
51 [15576/2025124.02.2025  15174/2025 |MOHANTY 3 2025-02-19 e
WP (C) - COURT NO. Order Dtd. [WRIT (Seat
52 [15578/202524.02.2025 |g 0c)- . |S BEHERA S ooe 09 o0 lmmancH-1 28;
WP (C) - COURT NO. |order Dtd. [WRIT (Seat
53 |15579/2025124.02.2025 |51, 4505 |D SAMAL 2 OLD 2025-03-10 |[BRANCH-1 |No-1)
WP (C) - COURT NO. |Order Dtd. (Seat
54 [15580/202524.02.2025 |Sooo)- o |KISTISH S oin oot ool Moo
WP (C) - COURT NO. |Order Dtd. (Seat
55 |15581/2025124.02.2025 5430/2025 D BISWAL > OLD 5025-02-21 No-1)
WP (C) - COURT NO. |Order Dtd. (Seat
56 |15582/2025124.02.2025 4876/2025 B. SAHOO > OLD 2025-02-20 No-1)
ABLAPIL- COURT NO. |order Dtd. (Seat
57 |15583/202524.02.2025  [jo g 50,, (C MOHANTY > OLD 2025-02-20 |BATL=2 No-




110)

(Seat
CRLMP- COURT NO. |Order Dtd.
58 |15584/202524.02.2025 | o000 S. MISHRA |C. > oLD 20950291 Tg;
WRIT
WP (C) - COURT NO. Order Dtd. BRANCH (Seat
59 |15589/2025(24.02.2025 |3o 007 0 oK K NATH  [C. . 2024-03-25 | (DIVISTON ng)
BENCH-3)
WP (C) - COURT NO. |order Dtd. [WRIT (Seat
60 |15590/202524.02.2025 | gc5 5024 [P CH DAS  [C. 6 2025-01-31 |[BRANCH-2 |No-7)
WP (C) - COURT NO. Order Dtd. WRIT (Seat
61 [15591/202524.02.2025 |co;c)o0,c [P K JENA |C. b 20950428 BRANCH-4 SZ;
(Seat
BLAPL- COURT NO. Order Dtd.
62 |15592/202524.02.2025 | .5 o, |[BP TANGA  [C. b 0250991 SZ;
BLAPI,— COURT NO. |order Dtd. (Seat
63 |15593/202524.02.2025 | ., o, |[BP TANGA  [C. o5 09509, BAIL-2 Nocs)
CRLREV- COURT NO. |Order Dtd. (Seat
64 |15595/202524.02.2025 |, "000,  K.K.NATH  [C. 5 oLD 095051t Nocs)
WP (C) — COURT NO. |order Dtd. [WRIT (Seat
65 |15596/202524.02.2025 |¢142%> 0, |S HUSSIAN |C. > onb 202520220 [BRANCH-2 [Noo o)
WP (C) - KANTHAMANT COURT NO. |order Dtd. (Seat
66 |15597/202524.02.2025  |505,75025 |SAHOO C- 20 2025-03-25 No-9)
WRIT (Seat
WP (C) - KANTHAMAN T COURT NO. Order Dtd. BRANCH ©
67 115598/202524.02.2025 1354775025 |saHOO C- 20 2025-03-25| (DIVISTON Tgl)
BENCH-3)
ABLAPL-  |AMLAN COURT NO. |order Dtd. ~ (Seat
68 115599/202524.02.2025 |4 /304 /5024 |suaKTT PAUL |C 2 OLD 2025-02-20 PATE1 No-2)
WP (C) - COURT NO. Order Dtd. [WRIT (Seat
69 [15601/2025(24.02.2025 |3co-07 0, |A K SWAIN |C. o 50950315 |BRANCH-5 23;
(Seat
BLAPL- COURT NO. Order Dtd.
70 |15604/2025(24.02.2025 |00 0 /s K SAMAL [C. o 0950990 SS;
WP (C) - PRAVAT CH COURT NO. Order Dtd (Seat
71 |15607/2025124.02.2025 |31 950 /5024 [REHERA C- 22 2025-02-18 ES;
WRIT (seat
WP (C) - PRAVAT CH. COURT NO. Order Dtd. BRANCH ©
72 |15608/2025124.02.2025 134957 /2024 [REHERA C- 22 2025-02-18 | (DIVISTON Tgl)
BENCH-3)
WP (C) - PRAVAT CH COURT NO. Order Dtd (Seat
73 |15609/2025124.02.2025  130855/2024 BEHERA < 22 2025-02-18 o)
WRIT (seat
WP (C) - PRAVAT CH. COURT NO. |Order Dtd. |[BRANCH ©
74 |15610/2025124.02.2025  131933/5024 BEHERA < 22 2025-02-18 | (DIVISION 07,
BENCH-1)
(Seat
ABLAPL- COURT NO. Order Dtd.
75 |15611/202524.02.2025 |, /o0 0 Y DAS C. 0 095-09-90 TS;)




WP (C) -

PRAVAT CH.

COURT

NO.

Order Dtd.

WRIT

(Seat

76 |15612/2025124.02.2025 |31 9555024 [REHERA 12 2025-02-18 |BRANCH-8 gg;
WP (C) - PRAVAT CH COURT NO. |Order Dtd. [WRIT (Seat
77 |15613/2025124.02.2025 )0 5005 BEHERA 12 2025-02-17 |BRANCH-4 23;
WP (C) - PRAVAT CH COURT NO. |Order Dtd. WRIT (Seat
78 |15614/2025)24.02.2025 4621/2025 |BEHERA 12 2025-02-17 | BRANCH-8 28;
WP (C) - PRAVAT CH COURT NO. Order Dtd. [WRIT (Seat
79 |15615/2025124.02.2025  |)585/5025 |BEHERA 12 2025-02-17 |[BRANCH-7 Izg)'
WP (C) - PRAVAT CH COURT NO. |Order Dtd. [WRIT (Seat
80 15616/2025124.02.2025 |)555/2025 |BEHERA 12 2025-02-17 |BRANCH-7 ig;
CHIEF
RSA- .o |Order Dtd. |SECOND (Seat
81 |15617/2025|24.02.2025 [o°0 P K DAS JUSTICE'S |, oot o0 oo Nod)
COURT
RSA- Order Dtd. |SECOND (Seat
82 |15618/2025|24.02.2025 |\, . [P K DAS DR (J) 59991931 |APPRAL NoeT)
Order Dtd. |SECOND (Seat
83 |15619/2025(24.02.2025 |RSA-6/2010 P K SWAIN DR () |y0rerooioi lapoear  INood)
Order Dtd. |SECOND (Seat
84 |15620/2025|24.02.2025 |RSA-6/2010 P C MOAHNTY DR (J) 025-02-21 |ABPEAL Nod)
CMP- M. N. Order Dtd. (Seat
85 |15621/2025124.02.2025 1150 5004 |MOHANTY DR (J) 2025-02-21 No-4)
WP (C) - BINAYAK Order Dtd. (Seat
86 |15622/2025|24.02.2025 1540575025 |MOHAPATRA PR (J) 2025-02-24 No-4)
(Seat
WP (C) - Order Dtd. WRIT ©
87 |15623/2025|24.02.2025 |;07)° . [P SAHOO DR (J) 20250924 |BRANCH-4 Tg)
(Seat
WP (C) - Order Dtd. _
88 |15624/2025(24.02.2025 |, ¢, "> . |A N LENKA DR (J) S02e 0224 T?)
(Seat
ABLAPL- COURT NO. Order Dtd.
89 |15625/2025(24.02.2025 |o0e IS, C. Das S onD oo 0ot 1lq<7>)—
(Seat
CMP- COURT NO. [Order Dtd.
90 |15626/2025/24.02.2025 160/2025 D. NAYAK 10 2025-03-27 T?;
(Seat
CMP- COURT NO. Order Dtd.
91 115627/2025/24.02.2025 1465/2024 G.C.JENA 10 5025-02-21 T?;
WP (C) - COURT NO. |order Dtd. [WRIT (Seat
92 |15630/2025(24.02.2025 |5 ) C.KHATUA ; 20250921 |BRENCH-2 |[No6)
WP (C) - COURT NO. |Order Dtd. (Seat
93 115631/2025/24.02.2025 31960/2024 N.C.ROUT 9 5025-02-21 No-9)
CMP- SUVENDU COURT NO. |order Dtd. (Seat
94 115632/2025|24.02.2025 1123/2024 |BARIK 9 2025-02-21 No-9)
CMP- SUVENDU COURT NO. |order Dtd. (Seat
95 |15633/2025124.02.2025 |1 /c/ 0004 |BARIK 9 2025-02-21 No-9)
CMP- S. R. COURT NO. |Order Dtd. (Seat
96 |15634/202524.02.2025 135 5055 |pATTNAIK 9 2025-02-21 No-9)




CRLA- COURT NO. [Order Dtd. |CRIMINAL |(Seat
97 115635/2025(24.02.2025 683/2023 DR MISHRA 5 2025-02-24 APPEAL No-9)
CMP- COURT NO. [Order Dtd. (Seat
98 115636/2025(24.02.2025 1469/2024 K. K. NATH 5 5025-02-21 No-9)
CMP- H. K. COURT NO. |Order Dtd. (Seat
99 |15637/2025)24.02.2025 1362/2024 |MOHANTA 7 2025-02-21 No-9)
CRLMC- COURT NO. |Order Dtd. (Seat
100 |15638/2025|24.02.2025 4595/2024 S DAS 15 5025-04-11 No-9)
CMP- H. K. COURT NO. |Order Dtd. (Seat
101 115639/2025|24.02.2025 1275/2024 |MOHANTA 15 2025-02-21 No-9)
CMP- COURT NO. [Order Dtd. (Seat
102 |15640/2025(24.02.2025 133/2025 |5+ NAYAK 15 5025-02-21 No-9)
CMP- COURT NO. |Order Dtd. (Seat
103 |15641/2025|24.02.2025 109/2025 K C SAMAL 15 2025-02-21 No-9)
CRLMP- COURT NO. |Order Dtd. (Seat
104 |15642/2025|24.02.2025 73/2025 K. K. NATH 15 5025-02-21 No-9)
TRP (C) - COURT NO. |Order Dtd. (Seat
105 |15643/2025/24.02.2025 13/2025 M K SWAIN 14 5025-04-04 No-9)
WRIT
CHEERA (Seat
WP (C) - COURT NO. [Order Dtd. BRANCH _
106 |15644/2025)24.02.2025 3391/2025 iigiiiTHY 14 2025-02-21 | (DIVISION Ti7)
BENCH-3)
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH (Seat
107 |15645/2025|24.02.2025 5107/2025 T K NAYAK 14 2025-02-20 | (DIVISION Tg;)
BENCH-1)
(Seat
CRLA- P. K. COURT NO. |Order Dtd.
108 |15646/202524.02.2025 989/2024 MOHANTY 2 OLD 2025-06-19 Tg;)
(Seat
WP (C) - COURT NO. [Order Dtd. _
109 |15647/2025|24.02.2025 4687/2025 A. DAS > OLD 2025-02-21 T84)
(Seat
WP (C) - COURT NO. |Order Dtd. _
110 |15648/2025|24.02.2025 4944/2025 T K NAYAK > OLD 5025-02-20 T84)
WRIT
WP (C) - COURT NO. |Order Dtd. [BRANCH (Seat
111 |15649/2025|24.02.2025 5328/2025 K. K. RATH > OLD 2025-02-20 | (DIVISTON Tg;)
BENCH-1)
(Seat
CMP- COURT NO. [Order Dtd. |WRIT
112 |15650/2025|24.02.2025 1099/2024 M D BISWAL 5> OLD 5025-02-21 BRANCH-8 gg;
(Seat
WP (C) - M. R. COURT NO. |Order Dtd. _
113 115651/2025|24.02.2025 2184/2025 |ROUTRAY 2 OLD 2025-02-19 gg)
(Seat
WP (C) - COURT NO. [Order Dtd. _
114 115652/202524.02.2025 |, % 54,5 (D BISWAL 5 2025-02-20 gg)
(Seat
WP (C) - COURT NO. [Order Dtd.
115 |15653/2025|24.02.2025 1110/2025 D. SAMAR 5 5025-01-16 gg)
WP (C) - COURT NO. [Order Dtd. |WRIT (Seat
116 |115655/202524.02.2025 5193/2025 S K SINGH o5 2025-02-20 BRANCH-2 |No-9)




(Seat
WP (C) - COURT NO. WRIT N
117 |15656/2025|24.02.2025 5039/2025 R K SAHU C.0. o5 BRANCH-4 23)
(Seat
CONTC- Order Dtd.
118 [15481/202524.02.2025 | 00 o, [MANAS PATI |GENERAL 2025-02-21 23;
CONTC- Order Dtd. (Seat
119 [15482/202524.02.2025 |Z.00 ") [MANAS PATI |GENERAL 2025-02-21 |CONTEMPT | 27
GOPAL
120 [15483/2025(24.02.2025 |SA-49/2002 KRUSHNA GENERAL Appealmemo | ecoND (Seat
APPEAL  |No-6)
NANDA
WRIT
MAHESWAR (Seat
WP (C) - Order Dtd. BRANCH N
121 |15484/2025|24.02.2025 23155/2019 iﬁséCATE GENERAL 2019-12-04 | (DIVISION T84)
BENCH)
GOPAL
WP (C) - Order Dtd. |WRIT (Seat
122 15485/202524.02.2025 |37, ~° . |KRUSHNA GENERAL 2025-02-20 [BRANCH-7 |Now3)
NANDA
CONTC- Order Dtd. (Seat
123 [15486/202524.02.2025 |- 0-"0  [MANAS PATI |GENERAL 2025-02-21 |CONTEMPT | 772,
CONTC- Order Dtd. (Seat
124 15487/202524.02.2025 |20 70 [MANAS PATI |GENERAL 2025-02-21 |CONTEMPT | 772,
TRP(C)-  |PRADIPTA Entire (Seat
125 [15488/202524.02.2025 |25 00 R [GENERAL booument No-5)
SHYAM Judgement
126 |15489/2025(24.02.2025 252232022 SUNDAR GENERAL Dtd. 2025- ﬁ?égINAL észf
BEHERA 02-13 ©
(Seat
WP (C) - Order Dtd. |WRIT -
127 |15490/2025|24.02.2025 |3, 00 - . |BHATA BARIK GENERAL 5055-08-1 [BRANCH-5 22)
PRAFULLA (Seat
WP (C) - Order Dtd. WRIT
128 |15491/2025 (24.02.2025 CHANDRA GENERAL No-
32104/2023 |7 non 2024-04-18 [BRANCH-3 | )
PRAFULLA (Seat
WP (C) - Order Dtd. |WRIT
129 |15492/202524.02.2025 CHANDRA GENERAL No-
265/2025 ACHARYA 2025-02-19 |BRANCH-7 18)
(Seat
CRLMC- DILLIP Order Dtd.
130 15514/2025 (24.02.2025  [Z, 0000 o [t (GENERAL 2095 -02-18 Tg;
(Seat
ABLAPL-  |A. K. Order Dtd.
131 |15527/2025|24.02.2025 6552/2024 |BEHERA GENERAL 5025-02-20 Tg;
WA- MANOJ KUMAR Order Dtd. WRIT (Seat
132 |15540/2025|24.02.2025 1802/2023 |RANA GENERAL 5025-02-13 APPEAL No-4)
WA- MANOJ KUMAR Order Dtd. |WRIT (Seat
133 |15543/2025|24.02.2025 802/2023 RANA GENERAL 5025-01-30 APPEAL No-4)
WP (C) - MANOJ KUMAR Order Dtd. |WRIT (Seat
134 15553/2025124.02.2025 135341 /5023 |rana GENERAL 2024-07-12 |BRANCH-2 |No-6)
WA- MANOJ KUMAR Order Dtd. [WRIT (Seat
135 |15554/2025|24.02.2025 1526/2023 RANA GENERAL 2023-11-03 APPEAL No-7)
WPC (OA) -  |MANOJ KUMAR Order Dtd. (Seat
136 115560/202524.02.2025 11175 5019 rana GENERAL 2024-12-1g |OA Branch | o7
1137 |15564/2025(24.02.2025 WP (C) - IMANOJ KUMAR |GENERAL Order Dtd. |WRIT |(Seat




4492/2015 |RANA 2024-10-01 |BRANCH-7 |No-
18)
(Seat
WP (C) - PRINCIPAL Order Dtd. ©
138 |15567/2025/24.02.2025 23977/2024 |SECRETARY GENERAL 2024-12-20 Tg)
WP (C) - MANOJ KUMAR Order Dtd. WRIT (Seat
139 115569/2025124.02.2025 | 35,6 /2024 |Rana GENERAL 2024-08-01 [BRANCH-5 |07
PRINCIPAL
WP (C) - SECRETARY Entire (Seat
140 |15573/20251(24.02.2025 93977/2024 GA AND PG GENERAL order 22;
DEPTT
(Seat
0JC- PARSURAM Order Dtd.
141 [15574/2025|24.02.2025 oo 0 oo |oanss GENERAL 5940418 22;
(Seat
oJc- PARSURAM Order Dtd.
142 [15577/202524.02.2025 |50 oo | ae GENERAL 1501 05-04 gg;
WP (C) - MANOJ KUMAR Order Dtd. WRIT (Seat
143 |15602/202524.02.2025 3o o [ GENERAL 02e 0915 BRANCH-5 1;2)—
. (Seat
CMP- PREMANANDA Entire
144 |15628/20251(24.02.2025 1123/2024 MOHANTY GENERAL Order g;;
(Seat
CMP- PREMANANDA .
145 |15629/2025124.02.2025 1123/2024 |MOHANTY GENERAL Petition gg)
WP (C) - (Seat
146 115493/2025/24.02.2025 31049/2024 K C PANDA GENERAL gg;
WP (C) - (Seat
147 |/15494/2025/24.02.2025 12943/2004 A K SAHOO GENERAL 22;
CRMC- (Seat
148 |15495/2025(24.02.2025 J SAHOO GENERAL No-
322/1999
22)
_ (Seat
149 15496/2025 24.02.2025 |RELAM M K PANI  |GENERAL No-
213/2024
22)
WP (C) - (Seat
150 (15497/2025(24.02.2025 29116/2024 L SAHOO GENERAL g;;
WP (C) - (Seat
151 [15498/2025|24.02.2025 |7/ 70" o [H K MOHANTA GENERAL g;;
WP (C) - (Seat
152 [15499/2025 24.02.2025 S K NAYAK |GENERAL No-
2933/2025 22)
WP (C) - (Seat
153 (15500/20251(24.02.2025 29013/2024 L SAHOO GENERAL g;;
WP (C) - (Seat
154 |15501/2025(24.02.2025 30261/2024 L SAHOO GENERAL No-

22)




WP (C) -

(Seat

155 |15502/202524.02.2025 30265/2024 L. SAHOO GENERAL No-
22)
(Seat
WP (C) - WRIT -
156 115503/2025|24.02.2025 17166/2024 (B S SWAIN  GENERAL BRANCH-5 Z?)
CRLMC- CRIMINAL |(Seat
157 |15504/2025|24.02.2025 2163/2017 |° K SAHU GENERAL MISC No—6)
CRLMC- CRIMINAL |(Seat
158 115505/2025|24.02.2025 4053/2016 |S K SAHU GENERAL MISC No-2)
CRLMC- CRIMINAL |(Seat
159 115506/2025|24.02.2025 4052/2016 |S K SAHU GENERAL MISC No-2)
CRLMC- CRIMINAL |(Seat
160 |15507/2025(24.02.2025 2164/2017 S K SAHU GENERAL MISC No-6)
RPFAM- FIRST (Seat
161 |15508/2025(24.02.2025 4382023 PC DAS (2) GENERAL ADPEAL No-5)
CONTC- (Seat
162 |15509/2025(24.02.2025 4764,/2024 B SAHOO GENERAL No-5)
CONTC- (Seat
163 |15510/2025(24.02.2025 4765/2024 B SAHOO GENERAL No-5)
(Seat
WP (C) - WRIT N
164 |15511/2025(24.02.2025 4856/2025 A K MOHANTY |GENERAL BRANCH-8 i;)
WP (C) - (Seat
165 |15512/2025(24.02.2025 B K DASH GENERAL No-
5179/2025
42)
_ (Seat
166 15558/2025 [24.02.2025 |[PLAPL PK JENA GENERAL No-
1753/2025
42)
RFA- FIRST (Seat
167 |15585/2025(24.02.2025 96/2014 P K JENA GENERAL APPEAL No-6)
BLAPL- (Seat
168 |15586/2025(24.02.2025 4966/2024 P C DAS GENERAL No-6)
CRLMC- CRIMINAL |(Seat
169 |15587/2025(|24.02.2025 2636/2024 S MOHANTY |GENERAL MTSC No-5)
CONTC- (Seat
170 |15588/2025(24.02.2025 44712024 P C DAS GENERAL No-5)
(Seat
WP (C) - Order Dtd. |[WRIT -
171 |15594/2025|24.02.2025 4406/2025 B BEHERA GENERAL 2025-02-17 [BRANCH=6 22)
(Seat
WP (C) - WRIT N
172 115600/202524.02.2025  |35035 50,7 (S K MISHRA |GENERAL BRANCH-8 ﬁi)
(Seat
ABLAPL- M. N. Order Dtd.
173 |15603/2025(|24.02.2025 1801/2025 |MOHANTY GENERAL 2025-02-20 ii;
WRIT
WP (C) - PRAVAT CH. Order Dtd. BRANCH (Seat
174 115605/2025124.02.2025 131431 /5004 BEHERA GENERAL 2025-02-18 | (DTVISTON Tg;)
BENCH-1)
WRIT (Seat
WP (C) - PRAVAT CH. Order Dtd.
175 |15606/2025(24.02.2025 GENERAL BRANCH No-
31929/2024 BEHERA 2025-02-18 (DIVISION |104)




| | | | | | | BENCH-1) |

(Seat
BLAPL- P. K. Order Dtd.
176 |15654/2025|24.02.2025 10909/2024 ROUTRAY GENERAL 2024-12-12 1118;)

NIC




